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· (b) Out of 1  2 village , 86 village are 
rep rtec.1 to have b ·en covered upto 

Mar h. 1983. 

c) and ( d) ubjcct 10 av ilab1lity of 

fund , the remaining 6 village are 

expect "d t be c vercd by the end of the 

i th Fi e Y·..:nr Plan i.e. 31 t M rch, 
1 85. 

n uth ri d onf'tructi n of od wn 

nd ·actorie in Badli (DELHI) 

1006 . HRIMATI 
MUKH RJ 
WORKS A 
tate : 

TA 
MinL Lr of 
be plea ed to 

(a) whether it i fact that a large 
numb r f g down and factorie b ve 
b en on rru ·tcJ unauthori edly jn the 

B dJi tat1J (D.!lhi); 

(b) if o. the details thereof ? 

c) any action taken in the  m tter ? 

. (d) wheth r st p have been taken 
to pinpoint the re poosibility for 
allowing u  h con tru lion·; and 

(e) if o, the det, ils thereof? 

THE D PUTY l  I TER I TH 
DEP RTM NT 1N THE 
M1NJ TRY OF WORK ND 
HOUSING D IN HE D PART .. 
MENT OF PARLIAMENTARY 
AFFAIR (SHRI MALLIK RJUN) : 
(a) to (e) The information i being 
collected and will be laid on the Table 
of the abha. 

D tribution of Land to ariou Incom 
• Group in Delhi 

10066. SHRIMATI JAY Tl 
PATNAIK : Will the Minister of 
WORKS AND HOUSING b plea ed to 
state : 

(a) the ixth Plan target et for the 
di tribution of land to various income 
aroup in elhi; 

(b) the progres made so far to 
achieve the target; and 

(  ) the detail thereof ? 

THE DEPUTY MI I TER IN THE 
D PARTMENT 0 SP RT , 1N THE 
Ml I TRY OF WOR S AND 
HOUSI AND IN THE DEPART-
ME T OF PARLIAMENTARY 
AF AIRS (SHRI MALLl ARJUN) 
(a) to (c) There are no uch targets. 

riou tricturc Agaln t Top Mana e-
m nt of IC R by upreme ourt 

J 7. SHRI H.N. BAHUGUNA : 
WW the Minister of AGRICULTURE 
be plea ed to tate : 

(a) whether it is a fact that upreme 
Court has pa ed eriou strictures 
again t top management of ICAR and 
if o, fuJI details of persons involved 
and action taken again t them; 

(b) whether it i a fact that in tho 
rec nt sheep inquiry ca e, aU the top 
officer involved and indicted w re pro-
moted/given better as ignments; and 

(c) wh ther Government pro o  c to 
sk :1 CC to look into aJl cases of uch 
promotions including review ca es of 
cienti t r moved/punish d during la t 
three years '! 

THE MINISTER OF ST TE I THE 
MlNl TRY OF AGRICULTURE ( HRI 
YOO ORA MAKW NA) : (a) No 
tricture. have b u pas d by the 
Hon 'ble upr me ourt against any 
particular Officer of ICAR as such per .. 
ons or taking any action against them 
doe not ari e. 

(b) It is not a fact that all the top 
offi er involved in the sheep inquiry 
case have b en promoted and given 
better a ignment . Only the then 
Director. CSWRI who figured in this 
ca e along witb some other wa 
appointed to the po t of Deputy 
Dir ctor General (AS) in th Council 
mu h  b fore the charge were framed 
for departm ntal enquiry in the ~ e. 
Hi appointment was made strictly in 
accordance with the relevant rules and 
regulations of the Council  and with the 
approval of the Competent Authority .. 
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(c) In view of (a) and (b) above, 
this question does oot ari e. 

Establl hmeot of Tmnsport agars 
in Delhi 

10068. SHRI HJRALAL R. 
PARMAR: 

SH I CHITTA BASU : Will 

the Minister of WORKS AND 
HOUSING be pleased to tale 

(a) wh-=the.t Government have a 
scheme to establish Tran port Nagars in 
different parts ~  Delhi for the trans-
porters, workshop own rs, spare part 
dealers, etc.; 

(b) if o, the location of the Trans. 
port Nagar ; 

(c) whether under the said scheme, 
the transporters, workshop owners. pare 
parts dealers, etc. will have to vacate 
their present premises of establi hments 
b cause of the setting up of the Trans-
port Nagars; and 

(d) if o, whether alternate sites 
would be offered to them in the Tran -
post Nag a rs at reasonable rates a s was 
done in the case of persons shifted from 
Motia Khan to Maya Puri 7 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORT IN THE 
MlNISTRY OF WORKS AND 
HOUSING AND IN THE DEPART-
MENT 0 PARLIAMENTARY 
AFFAIRS .(SHRI MALLJKARJUN) : 
(a) and (b) There are propo als to 
develop Transport Nagars near Jahangir 
Puri, n ar Mandawli F z.alpur; and on 
Mathura Road n ar Badarpur Power 

House. 

(c) and (d) The modalities in this 
regard ha.vc y l to be worked out. 

Plan for Development of lrrig tion In 
Tribal Ar of Oris 

10069. SHRI GIRIDHAR 
GOMANGO : WiJJ the Minis1er of 
IRRIGATION be pleased to state ; 

(a) whether the Gov rnrncnt of 
Oris a have prepared a Ma ter Plan for 
the development of irrigation in tribal 
areas of that Stat 

(b) if so. total number of irrigation 
project planned for survey and investi· 
gations and undertaken the surv y and 
completed the pr paration of proje<:t 
reports o far; 

(  ) the medium urigation projects 
taken up during Fifth and Sixth PJan 
for execution in tribal areas and funds 
provided, project-wise; 

(d) total numb r of tribals to be 
ben fited by the project after cotn• 
pletion, project-wi e; and 

(e) the measu1·c t ken by 

Government of Orissa to protect the 
interest of the tribal through the c 
measures ? 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF IRRIGATION ( HRI 
RAM NlWAS MIRDHA) : (a) d 
(b) The Government of Oris a b&ve 
yet to prepare a Master Piao for tribal 
are:is a per guideline issued by 
Government of India. The Government 
of Oris a in their preliminary plan h vc 
how ver indicated that 124 irrig tion 
projects were planned for surveys and 
investigations &nd 32 project were under 
investigation. 

(c) 15 medium irrigation proj ct 
were taken up durin the fifth and Siuh 
Plan for execution in tril:,aJ re . 
Details about funds project-wise i given 
in the enclosed Statement-I. 

(d) A statement showing the tribal 
benefited from these projects is enclosed 
(Statement-II). 

(e) Priority i being given to bar· 
ne in the hill treams providin lift 
irrigation facilitie wherever po ibJc. 
for constru tion of d11gwcJlst execution 
of mini-minor irrigation project aod 
improvement of derHict tank . 




